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pile coal a~d coke ir). ev~ry State and. then 
the States would. at a very short notice 
either . thro1,lgh road transport or other 
methods of transport move the coal to the 
required industries, to th.e required ther-
mal power s~tions, i~d~tries and even tp 
consumers whose requiremen t of coal is low. 

This crisis, therefore, has given warning 
to the f'JOvernment about it.' '''hatever 
may be the reason due to this crisis a 
stituation like this should not arise in the' 
·eoming future. A coordination body 
-consisting of 3-4 depratments shollld be set 
up immediately so that this problem c.an 
be solved. Otherwise this crisis may 
bring an economic recession as far as 
coming three months are concerned. I 
would like to draw the attention of the 
house to the fact that the coming months 
are the peak c'onsumption period for the 
requirement' of electricity... Dllring 
these three months the stock in tile thermal 

. power stations and the industry should he 
.as high as possiQle. ll1erefore I would 
call upon the Governcient to come for-
ward and. publicly allay our fear;; by 
working mit exactly what arrangement has 
been made as far as moVement of coal is 

.conccrned- how much coal is avaiiable ; 
how many wagonsan~ available? As far 
as public is concerned the public should 
b.. assured t hat coal will he' available 
within the next IO-I.'J days, wal will be 
available to every consumer on pricrity 
basis as expeditiously as possible. 
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(IV) REPORTED STRIKE IN DUiwAPUR 
FERTILIZER FACTORY 

,. 
SHRI RAJ KRISHNA-DAWN 

(Burdwan). Mr Chairman Sir, our 
country is mainly based on agriculture, 
The whole economy of our country depend" 
mainly on agricultural production, Fertiliser 
is an esseI(ti,alr c?immodity t9 pr~uce 
c:rops. Sometimes not. only food. but also 
ind~strial-Cr<:p rro~uctio~ is bein$ ham-
pered in Our country· due to shortage_ of 
fertilisers, . The production in the rhii-ga, 
'pur F ·rtiiiscr 'Fact6ry of the ,Fertiliser 
Corporati9r1 of India onlysgme days 
bask ha I b~en co.npletely sto·pped ,due 
to ~eneral workers' strike . 

\low the tcchnical supervisors of the 
DLirgapur Fertiliser Factory of the Fertiliser 
C)rporation of India will go . (In rnas~ 
e'lsual leave on March 31 in prote;: 
ag3.imt the Corporation's policy of pur-
suing:'doJ,ble staniards in,respect of ~tatus 
and pay strLlcture f or t~chnical office~' , 
The supervisors have already begun ·an 
indefinite relay. hunger strike on 26<11 
:v[arch, 1978, If this threat materialise; . 
th~ countrv would have to suffer 'a h)J):>;c 
los5 and the whole. cultivation "·orks will 
be sevcn'ly hampered again. 

Therefore, 1 woul.d like to draw tiu~ 
atlcn,ion !=Jf Ihe Minister-in-charge lo tb.s 
awl I'eclu.est that he should take thi..~ 
,lulter sc'riouslv and c;om~ out with .;1 

statemeilt setti~g f orth tlll~ stepg ta ken by 
the Government to prevent the hungr:r 
strike ani to fulfil the demands of those 
lllTicr.rs. Government should takf' iU1Il1ediate 
action in the m~tter to meet til" drmancj,; 
of the officers and to avoid the stoppag" 
of production of fertiliser which is a v~ry 
important product for our people and 1,·,1' 
om industry. 

SHRI Sm,[i'J.\TH CH.\TTER,Jl 
(.\acla\'pur1 ~o\V, on political groml.ls 
til ~ locations of onice, of government under-
taking,; arc being fixed. This is a wry 
scriom maitn, The olliCl.' of 1 he Fcrtiliser 
Corpuration is I.;cing shifted from CalcutJ'1, 

AN HOi'J. l'''1E\IBER: Tltr IvlPs of 
\Vest Bengal have submittrc\ a joint n'-
pr\~sentation to the Minister (illiermf!-
lions) . 


